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whom funds have been disbursed so far? (a) the total number of employees, 

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND 
PROGRAMME IMPLEMENTATION AND 
MINISTER OF STATE IN THE MINISTRY 
OF NON-CONVENTIONAL ENERGY 
SOURCES (SHRI SUKH RAM): (a) No, Sir. 

(b) to (d). Do not arise. 

[English) 

Development of Hilly Areas 

4342. MAJ. GEN. (RTD.) BHUWAN 
CHANDRA KHANDURI): Will the Minister of 
PLANNING PROGRAMME 
IMPLEMENTING be pleased to state: 

(a) the targets fixed for development of 
hilly Districts in Uttar Pradesh during the 
Eighth Five Year Plan; 

(b) the details of the incomplete projects 
for which the provision of funds has been 
made in the first year of the plan; 

(c) the criteria adopted in allocation of 
funds or in sanctioning of projects for the 
development of these districts; and 

(d) the district-wise details of the 
projects and development works for which 
InvestlT1l3ntwas made during lastthree years? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND 
PROGRAMME IMPLEMENTATION AND 
MINISTER OF STATE IN THE MINISTRY 
OF NON-CONVENTIONAL ENERGY 
SOURCES (SHRI SUKH RAM): (a) to (d). 
l[lformation is being collected and will be laid 
on the Table of the House. 
., 
SC/ST In Public Sector Undertakings 

4343. SHRI MOHAN RAWALE: Will the 
PRIME MINISTER be pleased to state: 

category-wise in each of the undertakings 
under the administrative control of his 
ministry; 

(b) the number of Scheduled Castes/ 
Scheduled Tribes employees out of them, 
category-wise; 

(c) whether orders have been issued to 
the undertakings to implement reservation 
for Scheduled Castes and Scheduled Tribes 
both for initial appointment and promotion; 

(d) whether the quota reserved for 
Scheduled Castes/Scheduled Tribes in these 
undertakings is complete; and 

(e) if not, the steps being taken to fill up 
the quota at the earliest and the time by 
which the quota IS expected to be completed? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF HEAVY INDUSTRIAL AND 
DEPARTMENT OF PUBLIC 
ENTERPRISES) (SHRI P. K. THUNGON)' 
(a) and (b). A statement is enclosed. 

(c) Yes, Sir. 

(d) and (e). The Public Sector Enterprises 
have been advised fromtimetotimeto make 
vigorous efforts to fill up the backlog 
vacancies reserved for Scheduled Castes & 
Scheduled Tribes. Various steps such as 
relaxations and concessions with regard to 
age limit, examination fees, reimbursement 
of travelling expenses for attending 
interviews, separate interview for candidates 
belonging to SC/STs, inclusion of a member 
belonging to SC/ST in DPC selection 
committee, banning of dereservation In 
direct recruitment, etc. have been taken to 
fill up the backlog vacancies reserved for 
SC/STs. 
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Abbteviation 

AY&CO 

BHEL 

BBUNL 

BYNL 

BOGL 

BLC 

CCI 

CCIL 

EPI 

HCL 

HEC 

HMT 

HPF 

HSl 

HPC 

ILK 

MAMC 

MUl 

NBCIL 

NIL 

NEPA 

NIDC 

NSIC 
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Andrew Yule & Co. Ltd. 

Bharat Heavy Electricals Ltd. 

Sharat Bharl Udyog Nigam Ltd. 

Bharat Yantra Nigam Ltd. 

Bharat Ophthalmic Glass Ltd. 

Bharat Leather Corporation Ltd. 

Cement Corporation of India Ltd. 

Cycle CO!pOration of India ltd. 

Engineering Projects (Indian) Ltd. 

Hindustan Cables Limited. 

Heavy Engineering Corporation ltd. 

HMTLimited. 

Hindustan Photo Films Manufacturing Co, Limited. 

Hindustan Salts Limited. 

Hindustan Paper Corporation ltd. 

Instrumentation Limited, Kota. 

Mining & Allied Machinery Corporation ltd. 

Maruti Udyog Limited. 

National Bicycle Corporation of India Ltd. 

National Instruments Limited. 

Napa Limited. 

National Industrial Development Corporation ltd. 

National Small Industries Corporation ltd. 
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PTl praga Tools limited. 

RIC Rehabilitation Industries Corporation Ltd. 

Sil Scooters India Limited. 

TAFCO Tannery & Footwear Corporation of India Ltd. 

TCll Tyre. Corporation of India Ltd. 

[Trans/ationj 

CommHtae for Small Scala Units 

4344. SHRI MRUlYUNJAYA NAYAK: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the Committee constituted 
to study the condition of sick small scale 
industrieS and to suggest measurers for 
their rehabilitl!tion has submitted its report; 

(b) if so. the action being taken by the 
Government thereon; and 

(c) if not- the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF SMALL SCALE INDUSTRIES AND 
AGRO AND RURAL INDUSTRIES) (PROF. 
P.J. KURIEN): (a) to (c). The Committee on 
small scale units constituted by the Reserve 
Bank of India under the chairmanship of 
Shri P.R. Nayak. Ex-Dy. Govemor of the 
Bank. to reviewthe arrangements for meeting 
the working capital and term loan 
requirements of small scale industries and 
for the rehabilitation of sick small scale 
industries is likely to submit its report by the 
end of August 1992. 

[Eng/ish] 

Candidates Recruited Through Special 
Drive 

4345. SHRIDATTATRAYABANDARU: 
Will the PRIME MINISTER be pleased to 
state: 

(a) the number of SC/ST candidates 
recruited throug h Special Recruitment Drives 
against backlog reserved posts during each 
of the last three years. group-wise posts; 

(b) the number of backlog posts 
remained unfilled as on March 31. 1992. 
group-wise; 

(c) the reasons therefor and the steps 
taken to fill up these posts; and 

(d) the time by which these posts are 
likely to be filled up? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL PUBLIC 
GRIEVANCES AND PENSIONS (SHRIMATI 
MARGARET ALVA): (a) and (b). Special 
Recruitment Drives have been undertaken 
during the year 1989. 1990-91 and 1991-92 
to fill up the backlog of reservation for 
Scheduled Castes and Scheduled Tribes in 
Ministries/Departments of the Central 
Govemment. The backlog identified and the 
number of candidates offered appointment 
are as follows: 




